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New De l h i,the 19t h May,l997 

NOTIFICATION 

s .o. (E).- Whe reas by notification numb¢r S .0.839( E) dated the 

22nd November , i994 i s sued under claus e (b) of Explanation t o section 

35AC of t he Inco me - t ax Act , 1 961 (43 of 1 96 1 }, t he Central Government 

had spec i fie d the s c heme o f Ritambhara Vi shva Viqyapeeth , 29, Doongersey 

Road, Mala bar Hill, Mumbai-4 00026 for construction of school and hostel 

bu ilding f or adivas i girls, e stablishing communi ty development centres 

fo r imparting self e mp loyment s kills t o the adivas i women and medica l 

rel ief in Dang Dis t r ict o f Guj arat as a n el i gib l e p r o ject or scheme f or 

a p e riod of three years c ommencing from the a ssessment year 1995 - 96; 

AND WHEREAS the said proj ect or sche me is l ikely to e xtend beyond 

t h ree years; 

AND WHEREAS th~ National Committe e be i ng sat is f ied t ha t t he s aid 

p ro ject o r scheme is being executed properly , made a further 

r ecommendation under s ub-rule (5) of rule 11M of the Income - tax Rules . 

1962 for specifying the said p r oject or scheme f or a furthe r period of 

t hree years; 

NOW , THEREFORE , the Cent ral Government, i~ exercise of t he powers 

conferred by clause (b ) of Explanation t o section 35AC of the Income-tax 

Ac t , 1961 (4 3 of 196 1 ) hereby specifies the scheme o f Ritambha ra Vishva 

Vidya p eeth, 29 , Doongersey Road, Malabar Hill, Mumb a i-400026 f or 

cons truction o f schoo l a nd hoste l build i ng f or a divas i g irls, 

establishing c ommunity development cent res for imparting self e mployment 

s kills to the adivasi women a nd medical relief i n Dang Dis trict of 

Guj arat a t t he estimated cost o f rupees one hundred seventy eight l a Y:h 

and s e venty seven thousand o n ly as an eligible p roject or scheme for a 

f u rther period of t hree as s e ssment y e ars commenci ng fro m asses sment 

year 1998 -99 i.e. 1998-9 9, 19 99-2 000 and 2000-200 1 . 

No . \0~;-~ 
F.No . NC-62/97 

~ { '1 
( V . K. SEHGAL 

De puty Secre tary to the Government of India 
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